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VARIETIES OF TEXTILES

*444. SMRT BRAHMANANDA
PANDA :t

SHRI KRISHAN KANT :SHRI
V. B. RAJU: SHRI J. S. TILAK:

SHRI CHANDRA SHEKHAR :
SHRI GURMUKH SINGH
MUSAFIR :

Will the Minister of FOREIGN TRADE he
pleased to state :

(a) how many varieties of textiles are
produced in the country,

(b) whether any study has been made
about the possibilities of reducing the cost of
production' by rationalising and standardising
the varieties:and

(c) if so, the findings of such only :

THE MINISTER OF FOREIGN TRADE
(SHRI L. N. MISHRA): (a) There are about.
28 wearable and non-wearable varieiies of
textiles beins; produced in th-; country.

(b) No, Sir.

(c) Does not arise

SHk' KRISHAN KANT : I do not follow.
How many varieties are there ?

SHRI L, N. MISHRA :
varieiies.

SHRI BR "HMANANDA PANDA : My
first question is whether these varieties also
include silk textiles ? Mv second questiion is
whether the production of silk producing
centres throughout the country-has fallen
down ?

SHRI L. N. MISHRA : The silk textiles are
also included.

SHRI BRAHMANANDA PANDA : My
second question is about the silk producing
States like Orissa. Bengal and Bihar.

Tfiere are 28

So far as Orissa is concerned, mv in-
formation is that most of the silk-producing
concerns. | msan, the silk-producing centres
are dosing down. We have got a sreater
variety of silken goods that can be
manufactured. Therefore, Sir, what

tThe question wag actually asked on the
floor of the House by Shri Bra>hmananda
Panda.
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steps is the Foreign Trade. Ministry goiag to
take to see that the foreign market that we
have is not lost to us ?

SHRI L- N. MISHRA : Sir, the question
was about textiles. And. Sir, so far as the
situation in Orissa is concerned* that is a
separate question.

MR. CHAIRMAN : Yes. Mr.Krishan Kant.

SHRI KRISHAN KANT : Sir. 1 want to
know from the honourable Minister whether
he is sure about this. He U talking of 26
varieties of cotton. 26 varieties of textile
cloth, i want him to confirm this.

SHRI L. N. MISHRA : Isaid 28"

SHRI KRISHAN KANT : The number of
varieties of cotton that you arc having is 26.

SHRI L. N. MISHRA : 1 aid textiles*, not
'cotton'.

SHRI KRISHAN KANT : Yes. I am going
to take it up. You must be sure about it. Sir. is
the honourable- Minister aware that at the
Bombay Session; of the Congress, the
Economic Panel Report had recommended
that the variety should be reduced and has the
Government taken any action in that direction
and. if not, why ? What about Government's
action ia regard to reduction in price; and
more production for those who are living
below the povem line ?

DR. BHAI MAHAVIR : Sir, I am on a
point of order. Sir, on manv occasions such
questions havei been asked. Can an
honourable Member refer to a party decision
and ask questions about it and is the Minister
expected to inform the House about what hi;
party decided or, Sir. are we expected to ask
questions only about the policies of the
Government?

MR. CHAIRMAN : Ye-i. Mr. Minister.

SHRI L. N. MISHRA : Sir. Mr. Krishan
Kant mentioned about the 28 varieties. There
are wearable and non wearable textiles and
there is no question of cotton in this. I am not
talking about the varieties of cotton, but I am
talking about the varieties of textiles.
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Sir. about limiting the varieties of textiles,
as I was telling in answer to part (b) of the
question, no study has been made as vet.

About the Congress Party resolution. Sir,
there have been other recommendations also,
official and non-official. But no study on that
basis has been made vet in any serious manner
and. Sir. we have not been in i< position to
reduce ths varieties. I would like to .May at the
outset that there are many complications in
1t.

MR. CHAIRMAN :

SHRI J. S. TILAK : Sir. will rationalising
and standardising the varieties of textiles help
in reducing the cost ? What is the opinion
of the Government ?
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Yes. Mr. Tilak.
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SHRI BABUBHAI M. CHIN U : The hon.
Minister states that there are only 28 varieties. |
would like to know how many constructions are
there in textiles. If I am nol mistaken, there are
6000 constructions in textile industry. If this is a
fact, will you please enlighten us whether in
1964 due to pressure from Members of
Parliament a committee was appointed under
the chairmanship of Mr. K. K. Shah and his
report was that there is no i need for
reconstructing any constructions and the
Government accepted the report in toto ?

SHRI L. N. MISHRA : Mr. Babubhai
Chinai knows that these are two things. I
have not a note here, but I won't read it
here because it is of a technical nature. I
have no knowledge about the committer
headed by Shri K. K. Shah. But it U a
fact that Mr. Swaminathan has made some
studies and he recommended that the con
structions should be reduced. It. means
that the yarn to be used and thickness

SHRI BABUBHAI M. CHINAI Sir, my
point is...

MR. CHAIRMAN : Let him finish...

SHRI BABUBHAI M. CHINAI : For
the information of the Minister, when I said.
BOOO  constructions, it means 6000
constructions of different reed and pricks for
each variety.. .

MR. CHAIRMAN All right. Mr. Malhur.
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SHRI BHUPESH GUPTA : Sir. in view of
the fact that the textile millowners are
deliberately  increasing  production  or
superfine and fine varieties, to the detriment
of coarse and other medium varieties' why
does the Government not take over the textile
mills and nationalize them ? And pending
nationalisation, why not all the stocks of thi
coarse and medium varieties are distributed
through jome public system of distribution ?

SHRI L. N. MISHRA : So far as the
distribution part is concerned. I have already
stated perhaps last week, that we have evolved
a new system for distribution of coarse and
medium varieties through some cooperative
stores, super markets.
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etc. The nationalization of taxtile mills is a
very broad question. As Mr. Bhupesh Gupta
knows, we have already taken over some of
the mills. Earlier we had 57, and 47 we took
recently. Wei are going to modernize them.
But at the moment we have no proposal to
nationalize the textile milL.
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HKLMPTION OF PERSONS WITH INCOMES
uPTO Rs. 7,500 FROM INCOME TAX

*445. SHRIM\T! SAVITA BEHEN :
Will the Minister of FINANCE be pleased to
state :

(a) whether a recent study bv a Gov-
ernment agency has revealed that the cost of
collection of taxes at the lowest slab of
income is higher than the tax revenue
collected from this category of assessees; and

(b) whether in the light of this studv and
thel recommendation, of the Bootha-lingam
Commission on rationalisation of tax
structure. Government proposed to exempt
persons with incomes up to Rs. 7,500 per
annum from income tax; if not, the reasons
therefor ?



